
Central Administrative Tribunal, principal Bench

Original Application No.??74 of ZOA3

f{ew Dr:Ihi. this. Ihcr l6th day of Senterni:er.7]00:i

Hon' ble Mr. Justice V. S. Aggarwat, Chairman
Hon - bIe Hr. R. K. Upadhyaya, tulember (A )

5hr i. Pr'adeep Kumar' Guprtei
.S1r: Sh r i R. t. Gup ta .

R/o t-.le Ra .i $inglr ( Li:.[a )
Mohalla Marrgoo.
Vill,rge [:ost. Glri.tor ni .
I'le"w Lre 1 li j- * 3 0

( []r'inrary Teacher )

Applicant

ggarwal )
Chairman

a

(By Rdvocate: Shri K.C" Nayak)

Ver su s

Cr:nrm.[ssioner. Kendr.i'la Vidyalaya Sariq;at.han.
t{ead Qrrarter, 18, Shaheed Jeet Sirrgh Marg.
New lvlehrauli Road.
lrlew Delhi

Assister n t Conrrris:;ioner-.
Kerrdr iya Vidyalaya Sangathan,
( Delhi Reqion )

J.N,U. Campus, Ne$ Mehrauli Road,
New Delhi

Prirrc;ipal
Kerrdriya Vidyal.aya
AFS. Arjanqarh, New Delhi ....Respondents

g_._B__0-l_._B_-rc.Rf,1_)"

Ey-*rs-t-i--ee*.--v--.-_S..,....*-gs"ar.*a_L_C"h.ei.r.man

Learned counsel far the arrrrlicant has infornred

thal; he has already preferred an aprreal with the corrcerned

authorities,

?. Keeping irr view tlra'1. the apf:eal has bee:n fil.ecj.

the presetrt arrplication must tre taken to lre pr.emature.

Disnri ssed.
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( R. K. Upadhyaya )
Member (A )
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